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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 
PRINCIPAL BENCH, NEW DELHI  

ORIGINAL APPLICATION NO. 65 OF 2021 

IN THE MATTER OF: 
News Item Published In The Times Of India Dated 28.02.2021 Titled Delhi : Man 
Charred To Death As Illegal Factory Catches Fire 

COMPLIANCE REPORT ON BEHALF OF RESPONDENT NO. 1 AND 2 
IN  RESPECT OF ORDER DATED 13.12.2024 

Most Respectfully Showeth: 

1. That this Hon’ble Tribunal vide its order dated 13.12.2024 was pleased to

direct in the captioned matter was pleased to pass the following directions:-

“3. Learned Counsel for respondents nos. 1 and 2 has 
informed that respondents nos. 10 and 11 were their sub-
lessees and has also pointed out that the permanent address 
of these respondents as reflected on page 81 as under:  

“Permanent Address: A-175, S.K.-1 Sector-93, 
Gautam Budh Nagar, Noida, Phase-II, Ghaziabad, 
Uttar Pradesh-201301, India” 

4. Hence, we direct issuance of notice on respondent nos. 10
and 11 on the aforesaid permanent address.

5. Learned Counsel for respondent nos. 1 and 2 has
submitted that additionally these respondents will also send
the communication to respondent nos. 10 and 11 informing
about the pendency of this matter and supply a copy of the
original application and copy of the proceedings of the
Tribunal.”
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2. That in compliance of the aforesaid directions, the counsel for the

Respondent Nos. 1 and 2 duly sent communication to the Respondent No.10

and Respondent No.11 vide speed post, informing about the pendency of

this matter. The said communication also contained enclosed, the following

documents:-

a) Record of Proceedings in O.A. No.65 of 2021

b) Memo of Parties (as per Order dated 31.05.2024) in OA No.65 of

2021

c) Report of Committee constituted by the Hon’ble Tribunal vide Order

dated 02.03.2021 filed by DPCC on 24.08.2021

d) Reply on behalf of Respondent Nos.1 and 2 in terms of Order

dated 21.05.2024 of the Hon'ble Tribunal

e) Status Report on behalf of DPCC in compliance of Order dated

21.05.2024 in OA No.65 of 2021 filed on 05.09.2024

Copy of Envelope along with the Cover Letter Containing Notice to Respondent 

No. 10  is annexed herewith as Annexure – 1.  

Copy of Envelope along with the Cover Letter Containing Notice to Respondent 

No. 11 is annexed herewith as Annexure – 2.  

3. That the status of the speed post to Respondent Nos, 10 and 11 is as follows:

Name of Respondent Status of Service 

Respondent No. 10 Retuned with remarks 

Respondent No. 11 Retuned with remarks 
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Copy of the tracking report is annexed herewith as Annexure – 3  

Respondent Nos. 1 and 2 
Through 

Ashish Aggarwal and Tanya Aggarwal  
Advocates 

Intellect Law Partners 
1, Link Road, Jangpura Extension, 

New Delhi – 110014 
ashish@intellectlp.com | ilp@intellectlp.com 

 Tel: 011 – 43103333 
New Delhi 
Date 08.04.2025 
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I• ,n�ect
LAW PARTNERS 

l 6.01.202:5
To, 

1 . Mr. Sc1.njay Prasad 
A-J 75, S.K.-1 Sector-93, Gautam Budh
Nagar, Noida, Phase-II, Ghaziabad, Uttar
Pradesh-201301, India

2. Mr. Heera Lal Raheja S/D?W/
Through Paraws Ram Raheja
K-6, Second Floor, Pratap Nagar, 10,
State Bank of India, Sadar Bazar,
Delhi - 110006

Sub: Compliall(�e of Order dated 13.12.2024 passed by the Hon'ble 
National Green Tribunal in O.A. No. 65 of2021 

Sir, 

1. The Hon'ble National Green Tribunal vide Order dated 19.12.2024 in
O.A. No. 65 of 2021 titled "News Item published in the Times of
India dated 28.02.2021 titled Delhi: Man charred to death as illegal
factory catches fire" was pleased to pass the following directions:-

+91-11- 43103333

"3. Learned Counsel for respondents nos. 1 and 2 has 
informed that respondents nos. 10 and 11 were their sub­
lessees and has also pointed out that the permanent 
address of these respondents as reflected on page 81 as 
under: 

"Permanent Address: A-J 75, S.K.-1 Sector-93, 
Gautam Budh Nagar, Noida, Phase-II, 
Ghaziabad, Uttar Pradesh-201301, India" 

4. Hence, we direct issuance of notice on respcndent
nos. 10 and 11 on the aforesaid permanent address.

1 Link Road, Jangp\,lra Extension, New Delhi - 110 014

inteUectlp.com 
ashish@intellectlp.com 
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LAW�RTNERS

5. Learned Counsel for respondent nos. J and 2 has
submitted that additionally these respondents will also
send the communication to re�pondent nos. 10 and 11
informing about the pendency of this matter and supp(y- a
copy of the original application and copy of the
proceedings of the Tribunal. ''

2. In compliance of the aforesaid directions, you the Addressee No. 1
(Respondent No.10) and you the Addressee No.2 tl{espondcnt
No.11), may kindly treat this communication as service, informing
about the pendency of this matter. Please also find enclosed the
following:

a) Record of Proceedings in O.A. No.65 of 2021

b) Memo of Parties (as per Order dated 31.05.2024) in OA No.65
of2021

c) Report of Committee constituted by the Hon'ble Tribunal vide
Order dated 02.03.2021 filed by DPCC on 24.08.2021

d) Reply on behalf of Respondent Nos. I and 2 in terms of Order
dated 21.05.2024 of the Hon'ble Tribunal

e) Status Report on behalf of DPCC in compliance of Order dated
21.05.2024 in OA No.65 of 2021 filed on 05.09.2024

Sincerely, 

0,. 
Tanya Aggarwal 
Counsel for Respondent Nos.1 & 2 
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I ln�lect
LAW PARTNERS 

16.01.2025 
To, 

1. Mr. Sanjay Prasad
A-175, S.K.-1 Sector-93, Gautam Budh
Nagar, Noida, Phase-II: Ghaziabad, Uttar
Pradesh-201301� India

2. Mr. Heera Lal Raheja S/D?W/
Through Paraws Ram Raheja
K-6, Second Floor, Pratap Nagar, 10,
State Bank of India, Sadar Bazar,
Delhi - 110006

Sub: Compliance of Order dated 13.12.2024 passed by the Hon'ble 
National Green Tribunal in O.A. No. 65 of2021 

Sir, 

1. The Hon'ble National Green Tribunal vide Order dated 19.12.2024 in
O.A. No. 65 of 2021 titled "News Item published in the Times of
India dated 28.02.2021 titled Delhi: Man charred to death as illegal
factory catches fire" was pleased to pass the following directions:-

+91-11- 43103333

''3. Learned Counsel for respondents nos. 1 and 2 has 
informed that respondents nos. 10 and 11 were their sub­
lessees and has also pointed out that the permanent 
address of these respondents as reflected on page 81 as 
under: 

"Permanent Address: A-175, S.K.-1 Sector-93, 
Gautam Budh Nagar, Noida, Phase-II,
Ghaziahad, Uttar Pradesh-201301, India" 

4. Hence, ,·we direct issuance of notice on respondent
nos. 10 and 11 on the aforesaid permanent address.

1 Link Road, Jangpura Extension, New Delhi - 110 014

intellectlp.com 
ashish@intenectlp.com 
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LAW�RTN

5. Learned Counsel for respondent nos. 1 and 2 has
submitted that additionally these respondents will also
send the c<;>mmunication to respondent nos. 10 and 11
informing about the pendency of this matter and supply a
copy of the original application and copy of the
proceedings of the Tribunal. ''

2. In compliance of the aforesaid directions, you the Addressee No.I
(Respondent No.10) . and you the Addressee No.2 (Respondent
No.11 ), may kindly treat this communication as service, informing
about the pendency of this matter. Please also find enclosed the
following:

a) Record of Proceedings in O.A. No.65 of2021

b) Memo of Parties (as per Order dated 31.05.2024) in OA No.65
of2021

c) Report of Committee constituted by the Hon 'ble Tribunal vide
Order dated 02.03.2021 filed by DPCC on 24.08.2021

d) Reply on. behalf of Respondent Nos.l and 2 in terms of Order
dated 21.05.2024 of the Hon'ble Tribunal

e) Status Report on behalf ofDPCC in compliance of Order dated
21.05.2024 in OA No.65 of 2021 filed on 05.09.2024

Sincerely, 

0-
Tanya Aggarwal 
Counsel for Respondent Nos. I & 2 

11236



ANNEXURE - 3

Track Consignment 08/04/25, 9:09 PM 

8 Sign In V Q 

Register 

Azadi Ka 
Amrit Mahotsav 

India Post 
Dak Sewa·Jon Sewa 

You are here Home>> Track Consignment 

Track Consignment 

* Indicates a required field. 

* 
Consignment 
Number 

ED814251990IN I Track More 

Booked At j Booked 
I On 

1 
Distt Court 
Complex 
Saket SO 

1 n 10112025 
I 11 :21 :33 

Event Details For: 
ED814251990IN 

f Destination Tariff Article 
Pin code Type 

110006 50.00 Speed 
Post 
Parcel 
Domestic 

Current Status: Item 

Del ivered(Sender) 

Date Time Office Event 

Quick 

help 

Delivery Delivery 
Location Confirmed 

On 

Delhi 20/01/2025 
GPO 14:55:11 

20/01/2025 14:55:11 LAJPAT NAGAR NDC 

20/01/2025 08:59:58 LAJPAT NAGAR NOC 

19/01/2025 08:10:23 LAJPAT NAGAR NOC 

Item Delivered(Sender) 

Out for Delivery 

19/01/2025 j 06:00:00 

19/01/2025 04 :37:00 

Integrated Parcel Hub 
AMPC 

Integrated Parcel Hub 
AMPC 

18/01/2025 21 :38:58 t Integrated Parcel Hub 
AMPC 

18/01/2025 i 18:30:19 DELHI GPO NDC -

hit ps://www. i ndia post .gov. in/ Jayo uts/15/dop. portal .tracki ng/t rackconsig nmenl .aspx 

1 
Item Received 

Item Dispatched 

Item Bagged 

Item Received 

! Item Dispatched 

Page 1 of 2 
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Track Consignment 

Home 

About Us 

Forms 

Recruitments 

Holidays 

Feedback 

Right To Information 

08/04/25, 9:09 PM 

Item Bagged 18/01/2025 18:20:21 DELHI GPO NOC 

18/01/2025 16:22:42 I DELHI GPO NOC Item Returned Addressee Left without 
instructions 

18/01/2025 'i 15:44:18 Civil Lines SO North 
Delhi 

I 18/01/2025115:35:14 Civil Lines SO North 
Delhi 

18/01/2025 09:33:44 

, sI0112025 l os:03:11 

18/01/2025 r 06:10:00 

DELHI GPO NOC 

DELHI GPO NOC 

Integrated Parcel Hub 
AMPC 

18/01/20251' 01:35:161 Integrated Parcel Hub 
AMPC 

17/01/2025 l 21 :02:291 Integrated Parcel Hub 
AMPC 

17/01/2025 16:09:241 Distt Court Complex 
! SaketSO 

I 
i 7/01/2025 l 16:00:28 Distt Court Complex 

SaketSO 

I 

17/01/2025 t 11 :21 :33 Distt Court Complex 
SaketSO 

I item Dispatched 

Item Bagged 

Out for Delivery 

Item Received 

Item Dispatched 

Item Bagged l Item Received 

Item Dispatched 

Item Bagged 

[ Item Booked 

Tenders India External Links 
Related sites 0 Website Policies • dta:gov.1n 11 
Contact Us 

National Voter's 

~ Employee Corner 
Service Portal 

Sitemap 
India Code 

Help 
Application Security 

Audit Report 

® 

• 
This website belongs to Department of Posts, Ministry of Communications, Gol. Created and Managed 

by Tata Consultancy Services Ltd. 
Content owned and updated by Department of Posts, Ministry of Communications, Government of 

India. Last Updated: 07 Apr 2025 

htt ps://www.i ndiap osl .gov. In/ _layouts/15/d op. port a I. tracki ng/1 rackconsi g riment .aspx Paga 2 of 2 
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Track Consignment 

8 Sign In 

Register 

India Post 
Dsk Sewa·Jnn Sew A 

7/;;.- ; 
/'t~.,_., pz • 

Ad -­za •Ka 
Amrit Mahotsav 

You are here Home>> Track Consignment 

Track Consignment 

* Indicates a required field. 

* 
Consignment 
Number 

Booked 
On 

ED814251986IN Traci, Mon:; 

Destination Tariff Article 
Pin code Type 

Delivery 
Location 

lBooked At 

Distt Court 
Complex 
SaketSO 

17/01/2025 201304 
11:21:33 

50.00 Speed Noida 
Post HO 

l Parcel 
Domestic 

Event Details For : 

ED814251986IN 
Current Status: Item 

Delivered{Sender) 

Date Time Office 

29/01/2025 13:59:00 LAJPAT NAGAR 
NOC 

I 
29/01/2025 08:52:08 : LAJPAT NAGAR 

NOC 

29/01/2025 07:22:54 LAJPAT NAGAR 
NOC 

29/01/2025 

28/01/2025 

05:50:00 ! Integrated Parcel 
HubAMPC 

16:23:00 Integrated Parcel 
HubAMPC 

J 28/01/2025 01 :16:00 Ghaziabad PH 

r 
https ://www. ind iapost .gov.in/ _layout s/15/dop .portal. tracki ng/trackco n sig nment .aspx 

Event 

Item Delivered(Sender) 

Out for Delivery 

Item Received 

I Item Dispatched 

Item Bagged 

Item Dispatched 

08/04/25, 9:00 PM 

Q 

Quick 

help 

Delivery ] 
Confirmed I 
On 

29/01/2025 
13:59:00 

Page 1 of 3 
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Track Consignment 

28/01/2025 01:04:00 Ghaziabad PH 

27/01/2025 I 21 :49:44 Ghaziabad PH 

27/01/2025 20:25:15 Ghaziabad Ma RMS 
TMO 

27/01/2025 20:06:54 Ghaziabad Ma RMS 
TMO 

27/01/2025 I 16:40:09 Maharshi Nagar SO 

25/01/2025 [ 17:13:33 Maharshi Nagar SO 

25/01/2025 10:57:22 f Maharshi ~agar so 

25/01/2025 05:27:35 Maharshi Nagar SO 

24/01/2025 18:12:15 I Maharshi Nagar SO 

I 
1 

24/01/2025111:10:08 [ Maharshi Nagar SO 

22/01/2025 16:25: 1 a Maharshi Nagar so 

22/01/2025 1 10:54:351 Maharshi Nagar so 

22/01/2025 09:29:53 Maharshi Nagar so 

22/01/2025 06: 11 : 18 Ghazi a bad Ma RMS 
TMO 

22/01/2025 03:42:32 Ghaziabad Ma RMS 
TMO 

22/01 /20251 00:08:00 ]. Ghaziabad PH 

22/01/2025 [ 00:08:00 I Ghaziabad PH 

21/01/2025 20:44:01 Ghazi a bad PH 

21/01/2025120:22:24 Ghaziabad Ma RMS 
TMO 

21/01/2025 20:19:27 Ghaziabad Ma RMS 
TMO 

21/01/2025115:59:42 NEPZ SO 

21/01/2025 f 11 : 10:46 N EPZ SO 

21/01/2025 08:55:19 NEPZ SO 

19/01/2025 I 06: 18:02 Ghaziabad Ma RMS 
TMO 

19/01/2025 05:59:14 Ghaziabad Ma RMS 
I TMO 

19/01/2025 j 05:34:00 I Ghaziabad PH 

19/01/2025 05:23:00 Ghaziabad PH ---
19/01/2025 03:05:28 Ghaziabad PH 

https://www. India post.gov .In/ _layouts/15/dop. porta I. t racklng/trackconslg rim ant.as px 

08/04/26, 9:00 PM·· 

Item Bagged 

Item Received 

Item Dispatched 

Item Received 

Item Dispatched 

Item Returned Unclaimed 

Out for Delivery 

Item Bagged 

Item Onhold Addressee cannot be 
located 

Out for Delivery 

Item Onhold Addressee cannot be 
located 

Out for Delivery 

Item Received 

Item Dispatched 

Item Received 

Item Dispatched 

Item Bagged 

Item Received 

Item Dispatched 

Item Received 

Item Bagged 

Item Redirected to Maharshi Nagar SO 
Insufficient Address 

Item Received 

Item Dispatched 

Item Received 

Item Dispatched 

Item Bagged 

1 
Item Received 

.. 

Page 2 of 3 
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'W 
~ 

Track Consignment 08/04/25, 9:00 PM 

Home 

About Us 

Forms 

Recruitments 

Holidays 

Feedback 

Right To Information 

I 

19/01/2025 02:38:07 Ghaziabad Ma RMS Item Dispatched 
TMO 

19/01/2025 02:10:49 Ghaziabad Ma RMS Item Received 

I 
TMO 

18/0112025 I 12:30:00 Delhi APTMO Item Dispatched 

18/01/2025 08:09:49 Delhi APTMO I Item Received 

18/01/2025 00:14:21 I Integrated Parcel Item Bagged 
HubAMPC 

17/01/2025 16:09:24 Distt Court Complex Item Dispatched 
Saket SO 

i 17/01/2025 I 1 s:01 :21 Distt Court Complex Item Bagged 
SaketSO 

17/01/2025 11 :21 :33 I Distt Court Complex Item Booked 
SaketSO 

L L .L -- - ~--

Tenders India External Links 
Related sites 0 ® Website Policies • ma:gov.1n l 
Contact Us 

National Voter's e • Employee Corner 
Service Portal 

Sitemap 
India Code 

Help 
Application Security • Audit Report 

This website belongs to Department of Posts, Ministry of Communications, Gol. Created and Managed 

by Tata Consultancy Services Ltd. 
Content owned and updated by Department of Posts, Ministry of Communications, Government of 

India. Last Updated: 07 Apr 2025 

https://www.lndlapost.gov. In/ _layouts/15/dop.portal.trackl ng/trackconslgnme nt .aspx Page 3 ot 3 
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